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TH E  MINISTER O F  S TA TE  O F  TH E 
M IN IS tR Y  O F  P O W E R  A N D  N O N - 
CO N VEN TIO N AL EN ER G Y SO U R C ES 
(SHRI KALP NATH RAI): The foUmmg

thermai power projects in Rs^asthan State 
were tachno-eoonomicalir ctoarad by C EA 
and also sanctioned by Planning 
Commission during 1991-92_

Name Of Pmlect Capacity DatBofaancUon

1. Barskigsar Hgnie t>ased 2X120 MW 23.4.91
TP&Rajasthan(NDC)

2. Suratgarh TP S  SLI 2 X 2 »M W 13.11.91

The time taken for the pending projects 
to be techno-economical^ cleared by the 
Central Electricity Authority would depend 
upon on several factors including the 
comprehensiveness of the project reports 
received from the project authorities, time 
taken by the project authorities In replying to 
various comments/obseivatkms of the CEA/ 
CW C, avaOsMlity of various inputs and 
clearances such as fuel availability; 
transportatkm of coal, gaseic,. portfacHltles, 
water availal)iiity etc.. dearanoe from E  & F 
angles. State PoUuthxi Control Boards and 
National Airport Authority etc. Afterdearance 
by Central Electricity Authority the proposal 
wouMbe semtor*lanningCommissk>nfor 
investment approval

RehabllRatlon of MMitaHy Relaidad

2893.SHRIMAT1VASUNDHARARAJE: 
WM the Minister of WELFARE be pleasedto 
state:

(a) whether the Government propose 
to introduce some new programmes forthe 
rehabilitation of the mentally retarded 
persons;

(b) if so, the deltriis thereof;

(c) the amount allocated for each of 
these programmes, separately; and

(d) the time by whk:h these are Ukely to 
be Implemented?

TH E M W ISTER O F  W ELFARE (SHRI 
SITARAM KESRI): (a) to (c). New Schennes 
forimplementatkin during the Vin Plan have 
been formulated for finallsatlon in 
consulatton witti Planning Commission and 
the Finance Ministry.

[TamlaOoii

Publie Can ofnoM bi Post OfHeas in

2894. SHRI DHARAM PAL SP4GH 
M ALIK: Will the Minister of
C0M M UNK:ATK)NS bepieas^tostate:

(a) whether the facility of public 
teleplwnes CpubBc cal oRloe) is available In 
all the post offices/kub post offices in 
Haiyana;

(b) if so, the detals thereof, dtetrict 
wise; and

(e) if not, the details of tbe steps 
proposed to be taken in this ngaid?

TH E  D EP U TY  M M ISTER M  TH E  
M IM S TR Y 0 FC 0 M M IM C A TI0 N S (S H R I 
P.V. R A N G A Y Y A N A p U );(a )a n d (b ).O u l 
of432postoffioes in H a i ] ^  P M a l Ctncie. 
pubic can offk»s tacMy is available In 365




